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MR. CHAIRMAN: The following hon. Members associated themselves with the matter
raised by hon. Member, Dr. Ashok Kumar Mittal: Shri Ajit Kumar Bhuyan (Assam),
Dr. John Brittas (Kerala), Shri Niranjan Bishi (Odisha), Shri R. Girirajan (Tamil
Nadu), Dr. Fauzia Khan (Maharashtra), Shrimati Jebi Mather Hisham (Kerala),
Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu)
and Shri Jose K. Mani (Kerala).

Demand to Increase the amount of financial assistance from Rs.1.30 Lakh to Rs. 2
Lakh given under the Scheme of Pradhan Mantri Awas Yojana-Gramin (PMAY-G)
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by Shri Iranna Kadadi: Shri Jose K. Mani (Kerala), Shri R. Girirajan
(Tamil Nadu), Shri Dhananjay Bhimrao Mahadik (Maharashtra) and Shri Ajit Kumar
Bhuyan (Assam).

Demand to take preventive measures to combat with devastating flood situations
in Assam
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